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SHRI R. VENKATARAMAN : They 
must first make repre en tation to the Rajya 
Sainik Board and try to olve the pr bJem. 
If it is not olved, they an rna e a 
reference to us and we will use OU r good 
offices. We cannot order the State Go ern-
ments as if they are subordinate . 

SHRI ATAYASADHAN H KRA-
BORTY : I would like to know whether 
his attention ha been drawn to a new item 
that a good number of ex-servicemen have 
decided to return thei r medal. and other ' 
decorations as a mark of prote t bccau e f 
the long-standing grievances remammg 
unsolved and also to protest again t the 
negligence that is shown by the Govern-
ment of India. If his attention ha been 
drawn to this new item, what are the 
Government going to do? Arc they going 
to invite them for talks to see that their 
grievance are removed? 

SHRI R. VENKATARAMAN : Appa-
rently, the hon. Member's attention has not 
been drawn to the news item, in which 
they' have said that they are not going to 
surrender their medals and decorations and 
that they are satisfied with the discussions 
that they have had with the Raksha Mantri. 

DR SUBRAMANIAM SWAMY : We 
must congratulate the Defen 'e Mini lcr. 
He has gone lip 18,000 ft. and orne back. 

MR SPEAKER: Do y u think he i 
so weak? He ha gone upto 35,000 ft. ~ 

Restructuring and Rescheduling of 
Routes by Vayudoot 

·455. HRI AMAR ROY PRADHAN: 
Will the Minister of TOURISM AND CIVIL 
A VIA Tf()N be pleased to late : 

(a) whether it is a fa t that the Third 
Level Airline, Vayudoot is being restru lured 
and its routes rescheduled; and 

(b) if so, the detail thereof and the 
reason therefor? 

THE MINISTER 0 TATE 0 THE 
MINISTRY OF TOURISM AND CIVIL 
AVIATIO (SHRI KHURSHEED ALAM 
KHAN): a) and (b) A tatemc!nt is laid 
on the Table of the House. 

Statem nt 

(a) and (b) G vernment have on idered 
it desirable t undertake a tudy of the 
organi ationa) stru ture of Vayud t, it 
pre ent and future operation, ec nomic 
viability thereof. el. Thi tudy ha ' b n 
entru ted on 22.7. 3 to Shri R. P. Bill im ria, 
Chairman, Public Enterprise Selection Bard 

nd Part-time Chairman Indian Airlin . 
The terms of mfcrence f the ludy are a 
follow 

(i) To formulate an or ani ati nat 
structure for Vayud ot kec ing in 
view it pre cnt level of op ration 
and the growth rate cnvisa ed in 
the current year and the projected 
growth rate for the u equent 
fi e year. 

(ii) To examine the perations f 
Vayudoot since it inception and t 
make recommendation in rc peet of 
its future pattern of operations 
with a view to makin them 
viable. 

SHRI MAR ROY PRAD AN: The 
appointment of the study team is a delaying 
tactic to di ert attention from the main 
issue. There are orne inaccessible area in 
the country which hould be linked for 
which the Third Leve) AirJine i a O1U t. 
In his tatement he bas referred to "it 
future pattern f operation with a vie v to 
making them viable". The question of 
money should not ri c regarding thi 
airline. In this very e ion of thi augu 
Hou e, the hon. Minister ha °tated that 
since the inception of the hird Level 
Airline on 26th January 1981 the 10 i 
about Rs. _ crore. But how much i 
pent- the F inance Mini ter, hri ranab 

Mukherjee, can ay it better- for the be uti-
fication of Delhi . he main rea on for the 
10 

TH MI 1 TER 0 FI A l E 
(SHRI PRANAB MUKHERJEE) : uti· 
fication of the member? (Interruption) 

MR P AKER: You are not beautiful; 
you are hand om . You cannot u th 
adj tive about a man. 
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AN HON. MEMBER; If that compli-
ment was coming from a fair lady to him? 

MR SPEAKER: I \Hl ~ ju 1 corr cting 
grammatically an adje tive. "E 3utiful" is 
not a good adject ive for a man. 

SHRI AMAR ROY PRADHAN: In 
order to minimise the 10 s, a short haul 
aircraft with les of fuel con umption is a 
must , a short haul n". n11Itcr aircraft which 
could orerate in vcry mall runway in 
remote region. Regarding the plir hase of 
the aircraft. sometime YOll s}.-cak of a 
Canadian aircraft , ometimc Aus tralian. 
ometimes Swi . 0r French . Y u alc not 

pur 'lling a single ne . 1 feel there i me 
underhand busines . 

MR. SP AK R : 1 am n t concerned 
with 'Ahat you feel ; I am concerned that 
you are not pUlling the que ti n. .. am not 
really concerned ab ut your thinking at 
pre ent. But j am reaJ) concerned about 
the que ti n you are putting. 

HRI AMAR ROY PRADHAN : I 
'A uld like to kn w very clearl the date by 
\\ohi h the final report will l:omc. Can the 
hon. Mini teT give the H use a target date 
\yithin whi h the short haul air raft will be 
purcha ed? 

HRI KHURSH -n ALAM KHA 
I would like to as ure the hon. Member 
that this study has not been ordered to 
dilute the matter or to d Jay the matter in 
any way. In fact, I thought that it was 

sential now that the Vayud ot hould be 
put n n sound f ting and , therefore, it 
ha been de ided to conduct thi study. I 
hope thi study will be ompletcd within 
eight week.' time. 

MR P AK R A time-bound pro-
gramm . 

HRl KHURSH 0 AlAM KHAN: 
A ' far a the new aircraft i concerned , 
Go ernment hay already taken a deci ion 
that the Dornier aircraft will b pur ha ed 
for the Vayud ot. In vi w of the fact thi 
air raft wi II ha e t be pur hu. ed after 
negotiation with the manufa lurer whi h 

will c rtuinly take orne tim, during this 

(:eriod we will utilize our Avros and Fokker 
for operating these services. So, there is 
no problem about these services. 

SHRI AMAR ROY PRADHAN: How 
mu h time particuJarly will it take, whether 
it i ix months or one year or two year? 

(Interruptions) 

SHRI KHURSH D ALAM KHA 
As far as the que tion of negotiation is 
con erucd, I am orry I would not be able 
to give a definite answer. 

SHRI AMAR ROY PRADHA 
Sir, there is a report in the pre . I ~ould 
like to know \\-bethel' the Government is 
going to take the initiative and have a 
negotiation with the Bhutanesc Airline, 
Druk Ail way to conduct thc flight of 
Paro-Thimpu-Hasirnara - Coochbehar-Malda-
CaJclltta. 

SHRI KHURSHEED ALAM KHAN .: 
Sir, we propose to take advantage of this 
air raft, but then if at all we wiJi operate, 
this will be operated between Calcutta,. 
Shill0ng. Sik her and Aizawal. 

(1IlterrupliOlls) 

SHRI CHIRANJJ LAL SHARMA : 
Sir, will the hon. Minister kindl) state the 
route ' on 'Ahich Vayudool ha been showing 
10 ses and the 10lltes 0n which it ha been 
stopped? 

SHR I KHURS:H D AlAM KtlAN: 
Sir . mo~ t of the rOlltes have been losing 
bu 1 J C cntly we have fund. better results 
0n Dell} a Dun-Ludhiana-Kulu route. 

SHRI ABDUL SAMAD : So far a the 
introduction of the Vayudoot service is 
concerned, there i a significant omis ion of 
the entire outhern State. Will the hon. 
Min i~ tcr see to it that in the near future he 
v. ill introdu e service between Madra, 
P ndicherry and Tanj re, Vellore, Salem 
and oimbatore? 

DR. S BRAM I M S AM : And 
Colombo al o. 
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SHRI KHURSHEED ALAM KHAN 
Sir, jn the first in tance, I would like to 
as ure the hon. Member that we do not 
ignore any particular region 
particular sjde. 

(Interrupt ion s) 

r any 

SHRI SATISH AGARWAL : You have 
neglected Rajasthan completely. 

MR. SPEAKER: Question No. 456-
Shri Ghulam Mohd. Khan. 

National 'Rural Development Fund. 
. 

*456 : SHRI GHU AM MOHAMMAD 
KHAN: 

SHRI B. Y. DESAI: 

Will the Minister of FINAN 
sed to state: 

be plea-

(a) the details of programmes of rural 
development inviting concession to tax-payers 
and othcr financial support; 

(b) whether in pursuance of tne pro-
mise in thi year's Budget, the National 
R ural Development LInd had been set tip ; 
and 

(c) if so, the details thereof? 

TH MINISTER 0 ST 1\ TE IN THE 
MINISTRY OF INAN E (SHIU PATTA-
BHI RAMA RAO) : (a) A Slatement is laid 
on the Table f the HOli c. 

(b) and (c) The National Fund for 
RU lal Development is yet to be set up. 

tatement 

For rural development only tax con-
cessions are provided UDdcr ection 35CC 
and 35CCA of the Income Tax Act. Illus-
trative Ii t of categories of projects approved 
for rural development is annexed. 

ANNEXURE 

lLLUS1RATIV LIST 0 0-
RIES OF PRO] IS FOR R RAL 
D YELO M NT TO B CONS1D R D 

FOR APPROY AL BY TH PRESCRI· 
.BED AUTHORITY FOR THE PURPO-
SES OF SECTIO 35CC/ 35CCA 0 
THE INCOME-l"AX ACT, 961 . 

1. Assistance in the etting up of rural 
indu tries in selected areas by the rural 
weak to provide them self-employment. 

2. (a) tablishment and (b) running of 
dispen arie , maternity and child welfare 
centre. and family welfare centres. 

3. Nutrition programmes for . choo l chil-
dren . 

4. (a) E ta blishment and (b) running of 
educational and ocational training 
centres. 

5. (n) Con truction and (b) maintenance 
of rUfal link roads, village streets, 
Pavements and drainage. 

6. (a) COD truction and (b) maintenance 
of drinking water projects, such as 
weJls, tubewells, etc. and cleaning of 
weJls and ponds. 

7. Rural electrification, i. e. provision of 
street liihting in villages and electrifi-
cation of Harijan/ tribal homes. 

8. A istance to the weaker sections m 
constructing hou es on sites provjded 
in rLlfal arcas by Government, village 
pan<.:hayats, etc. 

9. Minor irrigation schemes, including 
boring of tubewell ' and installation of 
pumping sets for th benefit f groups 
of mall/ marginal farmer . 

10. Supply of improved varieties of seed 
and provision f facilities for eed 
testing to groups of small , marginal 
farmers and assistance to uch farmer 
for estabilishing ecd farm. 

1 t. Supply of fertilizer and insecticide 
to groups of small / marginal farm r 
and gi ing guidance and trainin to 
such farmers in the us of ~ rtilizer , 
insecticides) ctc . 




